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RcMardt and Devetapmeot work in 
H.M. r.

8221. SHRI FATESNOHRAO GAEK- 
WAD * Will tile Minister of INDUSTRIAL 
H e v eL O m e N T  be pteased to state

(a) whether the Hindustan Machine 
Tools Limited has not set up any research 
development organisation, and

(b) if  so, the steps Government propose to 
take to encourage research work in the under-
taking ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD)
(a) HMT has set up a design development and 
research department which has been func-
tioning since 1962

(b) Does not arise
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Grant of Pension to Freedom Fighters who
underwent Imprisonment for less 

than Six Months

8223 SHRI SHIVNATH SINGH 
Will the Minister of HOME AFFAIRS be 
pleased to state

(a) whether the Central Government 
propose to grant pension to those fijedom




